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NATiONAL INTEGRATION COUNCIL 
*221 SHRI RAJNARAYAN  SHRI RAM 

SAHAI : SHRI N. R. 
MUNISWAMY : SHRI JAGAT 
NARAYAN : SHRI THILLAI 
VILLALAN : 

Will the Minister of HOME AFFAIRS be 
pleased  to  state: 

(a) the names of the political parties and 
the public leaders invited by the Prime 
Minister to participate in the Meetings of the 
National Integration Council  recently  held  in   
Srinagar; 

(b) the names of the parties and the leaders 
referred to in part (a) above who did not take 
part in the meetings of the National Integration 
Council and the  reasons therefor;  and 

(c) what are the main recommendations of 
the Council?] 

 

 

t[THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
VIDYA CHARAN SHUKLA): (a) The 
composition of the Council under different 
categories and the names of members can be 
seen in the statement which is laid on the table 
of the House. (See Appendix LXV, Annexure 
No. 28.) 

(b) The Samyukta Socialist Party and the 
Swatantra Party did not take part in the 
meetings of the Council as, in their view, no 
purpose would be served by their doing so in 
the existing circumstances. 

(c) The Declaration of Objectives issued by 
the Council and the recommendations of its 
Committees as adopted by the Council are laid 
on the Table of the House. [See Appendix 
LXV, Annexure No. 29.] 

CREMATION OF A WRONG BODY BY DELHI 
POLICE 

*222. DR.   BHAI   MAHAVIR : SHRI S.   
S.   MARISWAMY : SARDAR   
RAM SINGH : SHRI LOKANATH   
MISRA : 

Will the Minister of HOME AFFAIRS be 
pleased   to state : 

(a) whether it is a fact that the Delhi Police 
cremated a body on June 3, 1968 before the 
autopsy had been performed; 

(b) if so, what are the details thereof; 
 

2—16 R. S./68. 
†[  ] English translation. 


